DELHI LEGISLATIVE ASSEMBLY

REVISED LIST OF BUSINESS

                                        Thursday 27th March 2008/ 7 Chaitra 1930(Saka)






2.00 P.M


	1.
 
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.


	2.
	Special Mention (Rule 280):  Following  Members to raise matters under Rule 280:

1. Shri O.P.Babber

2. Shri Kulwant Rana

3. Shri Ramesh Lamba

4. Shri S.P.Ratawal

5. Shri Karan Singh Tanwar

6. Shri A.Dayanand Chandila A

7. Shri  Baljor Singh

8. Shri Amrish Singh Gautam

9. Shri Moti Lal Sodhi

10. Shri  Veer Singh Dhingan



	3.
	Adop    Presentation of Report:

      Dr.(Smt.) Kiran Walia

      Dr. Harshvardhan

             to present the First Report of Women & Child Welfare  Committee. 

	4.                                                                                                                                                                                  
	Adoption of Report:

     
   Shri Brahm Pal

         Shri S.P.Ratawal  to move the following Motion
                  “That this House agrees with the First Report of the Committee on Welfare of    Scheduled Castes, Scheduled Tribes & Other Backward Classes presented on 26th March, 2008.”



	5.
	Papers to be laid on the Table:

      Smt. Sheila Dikshit, Chief Minister to lay the copies of the 6th & 7th Annual Report of the Public Grievance Commission pertaining to the period 2003-2004 & 2004-2005 alongwith explanatory memorandum.



	6.   
	Introduction of Bill

‘THE DELHI SIKH GURDWARAS (AMENDMENT) Bill, 2008(Bill No. 2 of 2008)’:

The Minister of Education to introduce ‘THE DELHI SIKH GURDWARAS (AMENDMENT) Bill, 2008(Bill No. 2 of 2008)’ with the leave of the House.



	7.
	BUDGET (2008-2009)

1) Discussion to conclude on the Annual Budget (2008-2009) presented by the Finance Minister on 24th March, 2008.

2) Consideration and voting on the Demand for Grants((2008-2009):

The Minister of Finance to move that the Demand for Grants for the year 2008-2009 be considered.

Also to move that the Demand for Grants be passed.

3) Appropriation (No. 2) Bill, 2008: The Minister of Finance to introduce the ‘Appropriation (No. 2) Bill, 2008 with the leave of the House.

Also to move that the Bill be considered and passed.
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    Siddharath Rao

27th March, 2008





                            Secretary
